7/9/22, 1:39 PM

Seventeenth Loksabha

Title: Introduction of the Taxation Laws (Amendment) Bill, 2019.

THE MINISTER OF FINANCE AND MINISTER OF
CORPORATE AFFAIRS (SHRIMATI NIRMALA
SITHARAMAN): Madam, I beg to move for leave to introduce a Bill
further to amend the Income-tax Act, 1961 and to amend the Finance
(No.2) Act, 20109. ....(Interruptions)

HON. CHAIRPERSON: Shri N. K. Premachandran ji.

....(Interruptions)

AT gHTafa: Uy 98 &

« {5 mHY AAFTH, 1961 BT 3R GMYF HA ard qdT
fad (et 2) AfAFTH, 2019 BT =MLY B aTd fadas
DI R T HIA B 3FAN UG Dl Y |~
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SHRIMATI NIRMALA SITHARAMAN: [ introduces* the Bill. ..

(Interruptions)
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